
NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU 

DAILY CAUSE LIST DATED 18.07.2022 (MONDAY) 

CHENNAI BENCH (VIRTUAL MODE) 

02:00 PM 

 

In the Court of Hon’ble Mr. Justice M. Rakesh Kumar Jain, Member (Judicial), and Hon’ble Mr Kanthi Narahari, Member 

(Technical) 

 

For Admission (Fresh Cases) 

S. 

No. 

Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1 Comp App 

(AT)(CH)(Ins) No. 

218/2022   

R.Vijayakumar  

V 

M/s.IEL Finex Pvt Ltd 

 

R.Ragavendran  

2. Comp App 

(AT)(CH)(Ins) No. 

229/2022 & IA No. 

489,490,491,492/2022 

M. Vigneshwaran  

V 

National Sewing Thread Company 

limited & 2ors 

P.K.Panneer 

Selvam 

 

3. Comp App 

(AT)(CH)(Ins) No. 

279/2022 & IA No. 

595,596/2022 

Sembmarine Kakinada Ltd Through 

its Liquidator 

Vedagiri Venkata Krishnamurthy 

V 

Andhra Pradesh Maritime Board & 

anr 

Anant Meratia  

Priyanka Varma 

 

 

For Admission (After notice) 

S. 

No. 

Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

4. Comp App 

(AT)(CH)(Ins) No. 

119/2022 & IA No. 

284/2022 

S.Kiran, Erstwhile Director of 

Muhlenbau Equipments P Ltd 

V 

Dynamic Engineers Limited & Anr 

K. Jayasudha  Notice served on 

R1A-12/05/2022 

R2-12/05/2022 

Notice Returned on 

R1b-17/05/2022 

(No Such Address) 

5. Comp App 

(AT)(CH)(Ins) No. 

209/2022 & IA No. 

458,459,460,461/2022 

Valency International Pvt Ltd 

V 

Vasudevan RP & 2 Ors 

Sushant 

Chandra 

K.Moorthy R1 

6. Contempt Appln (AT) 

No.7/2019 in CA 

(AT)(Ins)No. 

552/2018/TR & 8/2019 

in CA (AT)(Ins)No. 

553/2018/TR 

Gandhar Oil Refinery India Ltd 

V 

Ragurama Krishnaraja & Anr 

Nithin 

Saravanan 

Arumina Singh 

Yogesh K Jagia 

Anirudh Wadhwa 

Alok Dhir For Intervinor 

 

  

 

 

 



  For Hearing 

S. 

No. 

Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

 7. TA No.38/2021 

(Comp App (AT) No. 

80/2021) (PH) 

State Bank of India 

 V 

Bharath Infra Export & Import Ltd  

Sanjay Kapoor 

V M Kannan 

Mega Karnwal 

Arjun Bhatia 

Lali Rajput 

Garima Jain 

Balaji Srinivasan 

  8. Comp App 

(AT)(CH)(Ins) No. 

14/2021 & IA.No 

36,37,38,60/2021 

SP Shanmugam  

V  

M/s. V-Con Integrated Solutions P 

Ltd & another 

Hari 

Radhakrishnan 

G. Derrick Sam 

Yashvardhan R1 

  9. Comp.App  

(AT)(CH)(Ins) No.  

204/2021 & IA No. 

410/2021  

MPT Sweden AB & Anr  

V  

Tecknoweld   

Alloys(Overseas) Ltd    

 

With 

Anand 

Sashidharan 

Pavithra Kabi  

Thriyambak J Kannan  

10. Comp.App  

(AT)(CH)(Ins)  

No. 216/2021  

& IA No. 435/2021  

MPT Sweden AB & Anr  

V  

Tecknoweld Alloys (India) Pvt Ltd  

Anand 

Sashidharan 

Pavithra Kabi  

Thriyambak J Kannan  

11. Comp App  

(AT)(CH) No. 

38/2021  

& IA No.526,527 & 

528/2021  

HMT Limited  

V  

The Liquidator for HMT Bearings Ltd  

G. Sai Prasen  

Mithun Shashank  

Y. Suryanarayana  

  

 

 

Copy to:  

 

By the order of Hon’ble Member (J) 

1. Notice Board                                                                           

2. Website: www.nclat.nic.in                                                                                                              (Chennai Bench) 

 

For Assistance,         

1. Asst. Programmer - PH No. : 044-2888 0447 

                

2. Court Officer - PH No. : 044-2888 0450 

 

3. For VC Link - nclatchennai@gmail.com 

 

 

 

http://www.nclat.nic.in/

